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CRI M NAL APPEAL NQ(s). 547 OF 2001
STATE OF U. P. Appel lant (s)
VERSUS

BASANT BALLABH PANDEY Respondent ( s)
(Wth appl n(s) for exenption fromfiling OT. and office report ))

Date: 19/11/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S.
CE H.

SI NHA
HON BLE MR, JUSTI B

B.

S. BED
For Appellant(s) M. S. K Dwivedi, Addl . A. G
M. S. Wasi m A. Qadri, Adv.
M. J. Ahnmed Khan, Adv.
M . Anuvrat Shar nma, Adv.

M. Pranod Swarup, Adv. (NP)
For Respondent (s) M. Vijay Panjwani, Adv.

Ms. Rachana Srivastava , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Registry is directed to give a copy of the report as al so copy of the
statenments of the children to the | earned counsel for the parties, after opening the
seal ed cover.

Put up after one week.

[ Meenu Sethi ] [ Usha Sharnma ]
Court Master Court Master



